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Despatch of a Parcel frem Nanakpura
(Delhi Post Office to Serampore

2547. SHRI BHOLA MANJHI: Will
the Minister of COMMUNICATIONS

be pleased to state:

(a) whether Nanakpura (Delhi)
Post Office received a parce] bearing
No. 110 dated the 17th September,
1973 for sending to 81, Mullickpara
Lane, Serampore;

(b) whether Government have re-
ceived complaints that the contents of
parcel were tampered with and certain
things removed before delivery; and

(c) if so, the action taken on com-
plaint?

THE MINISTER OF COMMUNICA-
TIONS AND TOURISM AND CIVIL
AVIATION (SHR RAJ BAHADUR):
(a) and (b). Yes, Sir.

(c) The claim of the sender is being
settled.
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Flag Hoisting in Simla

2550. SHRI ATAL BIHARI VAJ-
PAYEE: Wil]l the Minister of HOME
AFFAIRS be pleased to state:

(a) whether the Government’s at-
tention has been drawn to the fact
that some officers insulted the national
flag at the time of hoisting the flag
in Simla on 15th August, 1973; and

(b) the full facts in this regard and
the action taken?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a) and (b).
According to the information received
from the State Government, a single
member Commission of inquiry has
been appointed to inquire into the
incident. The report of the Commis-
sion of Inquiry is awaited.
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